41 Written Answers

(c)‘wilj it be applied in tho cause of
North East and Eastern State ; and

(d) if not, the reasons for such dis-
tinction?

THE MINISTER OF PLANNING
(SHRI S, B. CHAVAN): (a) There is
no pre-determined = average  percentage
increase of the national Plan, On the
basis of the 1983-84 outlays arrived at
taking into account the availability of
resources, the increase in the Plan outlay
of the Cen' re, States and Union Terri-
tories taken together over the correspon-
ding outlay for 1982-83 is 21.5 per cent
In the case of Assam, the outlay for
1983-84 ig provisional,

(b) to (d) The percentage increase va-
rious between the Centre ang the States on
the one hand and among the Stateg and
Union Territories on the other, In the
case of the Plan outlay of all the 3States
taken rogether the increase is 16.1 per
cent. The percentage increase in the case
of the individual Stateés ranges between 10
and 36 per cent, Ini the case of the North
Eastern States, it ranges between 10 and
20 per cent. The Annual Plans of all the
States, including the -North Ea$tern States
for 1983-84, have been determined not
on the basis of any pre-determined uni-
form percentage increase but with refer
ance to the estimates of the States’ own
resources and the Central assistance wor-
ked out on the basis of uniform and ob-
jective ‘criteria. In the case of certain
States, advance Plan assistance has been
agreed to be made available to enable

them ‘to have Plang of a reasonable gize.

Criteria for fixation of plan celling
*264, PROF. NARAIN CHAND

PARASHAR: Will the Minister of

PLANNING be pleased to state:

(a) the formula or the get of criteria
for the fixation of Plan ceilings for Five
Year _Plans/Annua] Plansg of the various

Staes{Union Territories and the date with
effect from which it is being practised;

(b) . whether any State Government
have “protested against its rigid enforce-
men. and gought modifications since its
inception;
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(c)lfso the nameg there of and the
modifications accepted alongwith the date
with effect from which they ‘have bgen
accepted; and ;

(d) if not, the reasong therefor and
whether any modifications suggested
would be considered by the Government/
Planning Commission?

THE MINISTER OF PLANNING
(SHRI S. B, CHAVAN): (a) The size
of “the Sixth Five Year Plan 1980-85 of
the Stateg was fixed in 1980-81 after as-
sessing their own resources in consulta-
tion with them and taking into account
the Central assistance likely to be avail-
able on the basig of the uniform criteria
approved by the National Development
Council. The Annua] Plan of each State
is determined again on the basis of an
estimate of the State’s own resources and
the availability of Centra] assistance with-
in the total Central assistance for the five
year period. In the case of some States,
advance Plan assistance is also made
available fo enable them to have an An-
nual Plan of a reasonable size,

The Plans of Union Territories are by
angd large, financed through Oentra] assi-
tance.

(b) to (d) Since the finalisation of the
Sixth Plan some States have asked from
time to time for higher Central assistance
and market borrowings to augment the
resources for their Annual Plans, It has
been decided to make available additional
Central assistance of Rs, 1650 croreg in
the two year period 1983-84 and 1984-85
over and above the Rs. 15350 crores en~
visaged earlier for the Sixth Plan period.
It has also been decided to allow all the
States a 2D per. cent step up in market
borrowings programme in 1983-84 as
compared to that in 1982-83 instead of the
10 per cent annual step-up envisaged in
the original schcme of ﬁnancmg the State
Plans. .

Demonstration by press reporters

2780. SHRI VIJAY KUMAR YADAV
Wil| the Minister of HOME AFFAIRS
be pleased.to state:

(a) whether press reporters held a
demonstra‘ion in front of Police Head-
quarters, New Delhi on 4 January, 1983;
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(b) if so, the details of their demands;

(c) whether
received; and

any memorandum was

(d) if so, the details thereof and the
stép; taken to meet their demands?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. 'WENKATASUBBAIAH): /(a) Wes,
Sir,

“(b) The 'journalists/press reporters ‘ de~
manded action -against the police -Offi-
cials, ‘who -allegedly ‘manhandied the jour-
nalisty at Police Station ‘Nizamuddin.

(¢) and (d) No memorandum .as such
was received, However, taking note of
the incident, an inquiry into the alleged
misbéhaviolif -by the officials of Police
Station, Nizamuddin has been corducted
by -an ‘'Additiona] ' Distric. Magistrate.
While - holding the Police Officials  parti-
cularly the Sub-Inspector, responsible for
some lapses, he did not find the allegation
of manhandling or wrongful confinement
of the journalist Shri Suri, gubstantiated.
The <Sub-Inspector concerned ‘has ‘been
tramsferred ‘out ‘of the 'District :and ‘depart-
mental action is being initiated against
him. Action against the SHO for some
supervisory lapses is also contéemplated.

Request of Tamil Nadu Government to
import cement

i2781.'SHRI D."S.'A. SIVAPRAKA-
SHAM . ‘Will' the “Minister ‘of INDUSTRY
be'pleased to  state:

“(a) “whether ‘Tamil Nadu Govermment
hag tequésted ‘for pernfission to ‘import
cément” from abroad; and

“(b) i ‘¢0, the ‘quantity asked for, qnan—
tity “petthitteq “afid ‘‘the ‘qhantity so* far
imported by Tamil Nadu?

THE. MINISTER OF STATE: IN ‘THE
MINISTRY OF INDUSTRY (SHRI
VIRBHADRA 'SINGH): “(a) and
(b) "No, ‘Sir. ‘As per’the Tmport’& Ex-
port Policy, 1982-83 no“-permission” from
the Central Governmeny .is requised. to -be
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Policy “ the hpn of icoment is allowsd
the basis of Selective O.G.L. Against the
quantity of two lakh tonnes oontndaﬂ.
the State Corporation has go far impor-
ted about 84170 tonnes-of cement, A

Provision of funds for Nerth /Eastern
States

-2782. SHRI .GIRIDHAR GOMANGO:
Will .the .Minister of PLANNING vbe
pleased to state:

(a) whether a fact that .Govepmment
have decided in principle:to provide funds
from the Central Ministries -and Depatt-
ments to the North Eastern States for the
development -of 'this:region ‘apart from
the Central ‘Assistace “t0 these ‘States and
Union - ‘Ferritories during Sifth Plan
period; :and

(b) iif :so, funds rprovided by« Govern-
ment since :the “begimming of 'annus?® =mlan
of ‘Sixth “Plan :and the ischemes and spro-
grammes started ' by:‘the Ministries sand
Departments of Government ~of iindia
during these years?

THE -MINISTER OF PLANMNING
(SHRI.S. .B. CHAVAN): . (a) .and (b)
Balanced ' regional .development. is.an.ac-
cepted . poliey -.of “the .Government. The
scale. and -location  .of .investments .in the
Central Sector is 'decided, primarily, on
techno-economic considerations. Subject o
this, -every attempt. is made -to.spread..cen-
tral . investment .fin-as equitable’ a.manner
as.possible. Here also. in-certain cases, ex-
ceptions are made in the case of areas
like the North Eastern Region where Ihese
norms are relaxed.

The stotal cost of ‘projects sanctionsd' for
the North: Bgstern“Region' underthe! Cen-
tral Sectorifor 1980285 -amount to*Rs.
1708 crores out of which about Rs. 1000
crores would be ‘spent during the Sixth
Plan. A" Statement ‘showing Central Sector
projects continued|started during the Sixth
Plan’ in ‘the "North-Eastern®Region' istdaid
on’‘the "Table -of the House. ;
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